4 Papers laid [RATYA SABHA] on the Table

I Notifications of Ministry of Housing and Urban Development
. Annual Accounts (2018-19) of DUAC, New Delhi and related papers

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS, THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION AND
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI HARDEEP SINGH PURT): T lay on the Table:—

L (1) A copy (in English and Hindi) of the Ministry of Housing and Urban
Affairs, Notification No. G.S.R. 10 (E), dated the 3rd January, 2020,
notifying the pre-determined rates of premium chargeable for different
uses/locations for the years 2017-18, 2018-19 and 2019-20, under
Section 58 of the Delhi Development Act, 1957

[Placed in Libary. See No. L.T. 2191/17/20]

(i) A copy (in English and Hindi) of the Ministry of Civil Aviation,
Notification No. GS.R. 1066 (E), dated the 25th October, 2018,
publishing the Aircraft (Fifth Amendment) Rules, 2018, under Section
14A of the Aircraft Act, 1934, along with Delay Statement and
HExplanatory Note. [Placed in Libary. See No. L.T. 1439/17/20]

(my A copy (in English and Hindi) of the Ministry of Civil Aviation,
Notification No. A.60011/67/2011-PP (Pt-1), dated the 12th February,
2020, publishing the Airports Authority of India (Recruitment and
Promotion) Regulations, 2020, under Section 43 of the Airports
Authority of India Act, 1994

[Placed in Libary. See No. L.T. 2368/17/20]
I A copy each (in English and Hindi) of the following papers:—

{a)  Annual Accounts of the Delhi Urban Art Commission {DUAC),
New Delhi, for the year 2018-19, under sub-section (4) of Section 20
of the Delhi Urban Art Commission Act, 1973, and the Audit Report
thereon.

{b) Statement giving reasons for the delay in laying the papers mentioned
at (a) above. [Placed in Libary. See No. L.T. 2367/17/20]

Report and Accounts (2018-19) of NBCFDC, New Delhi and related papers
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[Flaced in Libary. See No. L.T. 2324/17/20]

Notifications of Ministry of Home Affairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): I lay on the Table, under sub-section (3) of Section 44 of the Amms
Act, 1959, a copy each (in English and Hindi) of the following Notifications of the
Ministry of Home Affairs:—

. G.S.R. 108 (E), dated the 12th February, 2020, publishing the Arms
{Amendment) Rules, 2020.

. GS.R. 11 (E), dated the 3rd January, 2020, publishing the Arms (Amendment)
Rules, 2020 [Placed in Libary. See No. L.T. 2327/17/20]

Notifications of Ministry of Home AfTairs
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[Placed in Libary. See No. 1..T. 2106/17/20]
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[Flaced in Libary. See No. L.T. 2420/17/20]
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